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Rep. by its Proprietor, Thrissur, Kerala.  
 
Appeal No.11/2024 (SZ)  
M/s. Three Star Electro Plating,  
Rep. by its Proprietor, Thrissur, Kerala.  
 
Appeal No.12/2024 (SZ)  
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The Appellants beg to submits as follows: 
 
 
1. That the Appellants have filed the above Appeals against the similar 

impugned orders dated 28.11.2023 passed under Section 5 of the Environment 

(Protection) Act, 1986 by the Kerala State Pollution Control Board levying 

environmental compensation.  

 

2. That this Hon’ble Tribunal in its Common order dated 02.02.2024 has 

granted an interim stay of the impugned orders, on condition that the 

appellants shall furnish the Bank Guarantee of Rs.1,50,000/- (Rupees One Lakh 

and Fifty Thousand only) in favour of the Kerala SPCB’s Environmental 

Protection Fund within a period of 4 (Four) weeks. 

 

3. That in compliance of the above direction of this Hon’ble Tribunal, the 

Bank Guarantee of Rs.1,50,000/- (Rupees One Lakh and Fifty Thousand only), 

were furnished by the Appellant, and the copies of the same are annexed 

herewith. 
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 Under the above circumstances, it is respectfully prayed that this Hon’ble 

Tribunal may be pleased to record the above memo as compliance of the 

Common order dated 02.02.2024 passed by this Hon’ble Tribunal in Appeal 

Nos. 2 to 12 of 2024, and thus render justice.  

 

Dated at Chennai on this the 5th day of March, 2024 

 

 

COUNSEL FOR THE APPELLANTS 
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7. Notrri thstanding lnything to th¤ contrary contained herein
i) O,ur liability un&r thiB BanL Guarantee shall not erc.ed
Ra: 150000/- (Rup¤¤a One Lakh and Fifty Thou3and only).
ii) This Bank Grarantee 6ha11 be tralid up to 04-03-2025.

iii) We are lieble to pay th¤ guarantea aDount only aDd only if we
r¤c¤ive from you at our addreaE stated below, a rritten clai.D or
denand no lat¤r than 1 Yee! fro@ th¤ Eaid eq)iry d.at¤, failing shich
all your rights und¤r this guarantec shall crtinguish and xc ahall
atand conplet¤Iy diacharged,

Add.reaa for ecr:uic. of claiD/D¤ltand

Th¤ Fe&ral Bant Li.Dited.
Trade Fi-nance Division.
Fe&ral Opcrationg E S¤rvicea Ltd (F¤dAcrv),
Carnival Info Park, Phaae 1, Thild Floor,
Ibchi, K¤ra1a, India - 642042.

Datad thiE th¤ 05u day of t{arch 2024

FOR TIIE E'EDERAI. BA}IK LIMITED

{A9td

a,

.) ''

101

Pag. 5 of 5

8



9

Senniyan Saravanan
Appeal No. 3 of 2024
Golden View Plating 



10



11



12



13



14



15



16

Senniyan Saravanan
Appeal No. 4 of 2024
Honest Electrocolouring



17



18



19



20

Senniyan Saravanan
Appeal No. 5 of 2024
Rajeshkumar Electro Plating



21



22



23



24



25

Senniyan Saravanan
Appeal No. 6 of 2024
Renu Gold Covering



26



27



28



29



30

Senniyan Saravanan
Appeal No. 7 of 2024
Bee Pee Gold Imitations



31



32



33



34



35

Senniyan Saravanan
Appeal No. 8 of 2024
Dot Engineering



36



37



38



39



40



41



42



43



44

Senniyan Saravanan
Appeal No. 9 of 2024
Indu Ornaments



45



46



47



48

Senniyan Saravanan
Appeal No. 10 of 2024
Pee Gee Gold Covering



49



50



51



52



53



54



55

Senniyan Saravanan
Appeal No. 11 of 2024
Three Star Electroplating



56



57



58



59

Senniyan Saravanan
Appeal No. 12 of 2024
Two Star design Gold Covering



60



61



62



63



64



65


